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‘warious areas in Assam ag mentoned
ibelow:.

—

‘Name of place  Area to be Number of
reclaimed  fami

lies to
(in acres) be nettied
‘Garo Hills District 9,000 3,000
District 3,500 1,200
in \ 1,430
Gumnm in Cachar

District 1,000 500
Total : 14,930 5,300

or sy, 15,000

Information about the actual scre-
age of land 30 far reclaimed is being
obtained from the State Government
and will be 1aid on the Table of the
Sabha when available.

(d) Doeg not arise.

Inveshment of Providest Fund ia
Indimatria] Secwrities

208. Shri Sudarsasam: Will the
Minister of Labour amd Rehabilitation
be pleased Lo state:

(n)wheﬂlnttnemtmmor

Provident Funds in high yielding in-
-dustrial securities; and

(b) if =0, the reaction of Govern-
meat theretio®

The Minister of Labour and eha-
bititation (Shri Hathl): (a) The accu-
mulations in the Employees Provident
Fund are now invested exclusively in
Central Government securities, The
Central Board of Trustees of the Em-
ployees Provident Fund has made a
recommendation that it may be allow-
ed tp invest the accumulations in
-olther types of depuoaits, gecurities, etc.
80 that it may earn more income and
be enableg to pay interesg to the sub-
scribery at a higher rate, without pre-
judice to the security of the funds.

(a) The Board's recommendation is
wnder copsideration.

Hellday on Election Dy in
Visakbapatmam

209. Shri Tennetli Viswanatham: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the remsons for not declaring
holidey foy Central Government es-
end Offices on the day

tablishments
of dy-election on the 2Tth April, 1967
in Visakhapatnam I Constituency;

(b) whether the Collector of Visa-
khapatnem

(d) whether voters in several offices
were not allowed to leave offices till
3 p.m., rendering it impossible for
most of them to exercise their fran-

chise?

The Deputy Minister in the Minkstry
of Home Affairs (Shri K. §5. Rama-
swamy): (@) The pracgice is that
Central Government offices located in
the area in which a bye-election to a
State Legislature is held, are not clos-
ed on the day of pollmg. However,
Central Gover are
given full facilitieg to cast their votex.
The same praciice was followed on
the day of bye-election in Visakha-
patnam.

ryc<a

tb} Centra! Government offices are
governed by orders of the Central
Government and not these of the State
Government or the local Collector.

() Government do not have exact
information about the proportion of
Centra] Government employeées among
the voters in the Visakhapatnam Con-
stituency.

(d) Government have no reason ‘o
belhln that the instructiong refsrred
to in part (a) above were not





